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(b) whether it is also a fact that the cons-
truction of the main bridge was completed 
long ago; 

(c) whether it is further a fact that earth 
work for connecting the bridge with the road 
has been delayed inordinately as a result of 
which commissioning of the bridge is being 
delayed, and 

(d) if so. whether Government have fixed 
any firm date for completing this over-bridge 
and when will it·be opened to traffic? 

THE MINISTER OF RAILWAYS (SHRI 
NANDA) : (a) Yes. 

(b) Yes. 

(c) Yes, there has been some delay in 
completion of earth work on the approaches. 

(d) No. The earth work on approaches is 
being done by C. p. W. D. and is still in 
progreSs. After the earth work is completed, 
the approach slab adjoining the main bridge 
will be provided by the railway and the 
bridge commissioned thereafter. 

Effect of aalaiDl: E._ptloD LilDit OD 
IadDBtrial Lie_siDI: 

3777. SHRI BAL RAJ MADHOK : Will 
the Mini.ter of INDUSTRIAL DEVELOP-
MENT AND INTERNAL TRADE be pleased 
to state: 

(a) whether it is a fact that limit for 
setting uP new industries without licence has 
been raised to Rs. One crore from Rs. 25 
lakhs; 

(b) whether it is also a fact that this deci-
sion has affected small iDdustries with small 
capital adevrsely; and 

(c) if so. the reasons for taking ·the deci-
sioD referred to iD part (a) above? 

THE DEPUTY MINISTER IN THE 
1v[INisTRY OF INDUSTRIAL DEVELop· 
MENT AND INTERNAL TRADE (SHRI 
M. R. KRISHNA): (a) to (c). With a view 
to further stimulate and broad-base iDdus-
trial development aDd to encourage small and 

medium entrepreDeurs so that they could set 
up industrial undertakiDgs without going 
through the process of obtaiDing aD iDdustrial 
licence, the exemption limit has been raised 
from Rs. 25 lakhs to Rs. 1 erore. 55 items 
have been reserved for the small-scale sector 
and more items are proposed to be reserved. 
·A number of other steps have also been taken 
to promote the growth of small-scale indus· 
tries. Government does Dot consider that 
small industries will be affected because of 
the changes anDounced in IiceDsiDg policy. 

DemODatradoD by ChDdrea of HarljaDB 
of JbDlP Butlet! 

3778. SHRI BAL RAJ MADHOK : Will 
the MiDister of LAW AND SOCIAL WEL-
FARE be pleased to state: 

(a) whether thousands of children of J:ari-
j ans and Jhuggi Baslies demonstrated before 
Prime Minister's house on 14th November, 
1970 to draw her attentioD to their pitiable 
plight; 

(b) whether a memorandum was submitted 
on their behalf to the Prime Minister detail-
ing various social welfare measures that are 
needed to improve their conditions; and 

(c) if so, what were the main demands 
and suggestions for the welfare of the poor 
children and ,the reaction of Government 
thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(SHRI JAGANATH RAO): (a) to (c). A 
procession of Harijan chiidreD led by Shri 
M. L. SoDdhi. M. P.. Shri Ram Swaroop 
Vidyarthi, M. P. aDd others demonstrated 
before the Prime MiDister's House oD 
14.11.1970 and handed over a memorandum 
coDtaiDing various demaitds relatiDg to nutri· 
tion, clothes. education and medical aid etc. 
for Backward Class children and employment 
opportunities for Backward Classes. The 
Government . are aware of the various 
problems of the Backw;;"d Classes including 
their children and· are taking various measures 
for their social. educational and economic 
uplift. these measures are beitig expanded 
under the Fourth Plan. 




